189 Written Anpwery
Sports Infrastructure in the Country

615. SHRI SATISH PRA-
DHAN :
HUMAN RESOURCE DEVE-
LOPMENT be pleased to state :

(a) whether it is a fact that Central
Government as well as the State
Governments approve .grants for
creating infrastructure to encoufage

sports and sporting events, if so,

what are the details thereof ;

(b) what are the total number of
district locations having Government
owned and privately owned facili-
ties for sports such as stadia
grounds, indoor stadia;

(¢) the number of districts havaitnxs
facilities for mwc~ discipline
non-Olympic  disciplines; and

(d) whether' Government. pro-
pose to create a body or to create
norms for use of these facilities and
prevert misuse ?

THE MINISTER OF STATE IN
THE MINISTRY OF HUMAN
RESOURCE DEVELOPMENT
(DEPARTMENT OF YOUTH
AFFAIRS AND SPORTS) (SHRI
MUKUL WASNIK) : (a) Yes, Sir.
The Scheme of the Central Govern-
-ment provides matching assistapce
.in the ratio of 75:25 for the praoject
located in a hilly/tribal area and
50:50 for the project located im
other areas,

- (b) and (c) Sparts being a State

- gubject, information regarding dis-

" trict level facilities for Olympic or

non-Olympic disciplines, owned by

State Governments or by private

- sponsors is not being maintdined by
_ the Central Government.

(d) There is no proposal under

consideration with the Government
“t0 create & body or to create All

‘India norms for yse of these faci-
liti¢s, ‘
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Will the Minister of
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Expenditure on Sports

616. SHRI?SATISH PRADHAN:
Will the -Minister = of HUMAN
RESOURCE DEVELOPMENT be
pleased to state :

(a) what are the total budget
provisions made for sports and you
welfare separately in 1994-95 budet; .

(b) whether the allcation for
sports is made keeping in considera-
tion the forthcoming Asian & Olym-
pic. games: ;

{¢) what is the allocation for
sports of the State Governments
for 94-9§ inclusive of -budgetary  pro-
visions made by the Local Self
Government & the State Covern-
ment’s own public’ sector under
taking ;

{d) what is the total allocation of
the Public Sector ~ Undertakings
for exclusive sports; .

{¢) whether it is a fact that- the
Private Sector also enjoys the = tax
benefits for the expenditure on the

_ sports, if so, what is the.total amount

annually speat by the private sector
on. the sports; and

(f) in view of the total amount
spent on sports by the above bodies,
_whether Government will consider
creating a’ national policy on ex-
-penditure on sports ?

THE MINISTER OF STATE
IN THE MINISTRY OF HUMAN
RESOURCE  DEVELOFMENT
IOF YOUTH

MUKUL WASNIK) : (a) The
following budget fprovision has been
made in 199493 for  Sports and
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(,b) Yea, Sir.

“{c) L m%rmltun regarding”
the allocation made for sports by
State  Governments  iuclusive of
budgetary pravisiens made by local
self . Government - and the -State
Governments i own public. sactor
“undertakings- is- - ot “availablé Wl h
the Centtal Government, .-

" (d) and (e) Stction 33AC of ths
Income Tax Act, 1961 has heeniam~
ended to prov1de 100 percent. exgmp-
tion from tax for projects takén” up
by corporate sector for promotion
‘of sportg. »Fae expenditure-incarred
annually. by: the public sector .under-
takings whd “private sector on sports
is not available with'thé Government:

~«(f)- There is.ng proposal to create
A, nat,xonal poli,cy, on gexpeg;diturc
on sports o - o

Integratma “of- disabled chxldren in
..z - existing schoeol.system ..

617. SHRI “RAMDAS AGAR-
yWAL - Will the Minister of, HU-
MAN RESOURCE DEVELOP—
MENT be pleased té-state: -

(a) what steps Govcrnment have
ta'ken- so--far under: the + National
Policy on RBducatipn (NPE).adopted
by Government for achicving the

rgloa}; of AEﬁ:lueaﬂen for Al (EPA)

(b) whether’*(}ovemmem hEWc
'launch,ed any. progeamme, for the
; integration.of .the disabléd’  childre
“iu, the exiéting school System,”if *so,
tile défaild theroof « districtiwisesid
- negiteri@ roadopted ;-for. sseleetion. of
.d1§tneti m the . cé}mfry,
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sanadalt;
oy Blackboard, pNonvF ormal :Educatign,

= (oyvarameant have
o1 on the recommen-
: 1ty at ths National
Conf‘-ren,e of fya- -Governmantal and

Gavem“n)un‘ Digagisations . held
i New D ’?hl 5 oand _
T(d)if s9,. what cacs“the datails

theruot‘ satticalarly - with * regacd
to the implém3intation of the schm~
of Integrated Education of Disabled
Children (IEDCJ, pledse give details
mcludmg budgetary provision made
duaring 1994-95%as well as the invest-
ment made by the TDA" (Interna-
tional Development  Association)
for existing e‘ias,;monal pxogramme;
111 the countly ¥ -

THE DEPUI Y MINISTER IN
THE MIN[STRY OF ‘HUMAN
"RESOURCE *~ D E’V’ELOPM ENT
¢DEPTT. OF EDUC ATION AND
DEPTT. - OF - CULTURE) 1KU-
‘MARI SELJA) -(ay The Central
‘Governiment : has taken a ‘number of
steps under the National Policy on
Education, (NPE) for achieving the
tgoal of *Edudationfor Al (EFA) by
- 2000 _A. D These mclude implemen-
.tation - the ... various - prog-
‘ramimes for ac;hlevmg _uhiversalisa-
“tioh” of efémentary’ educatlon and
literacy like - -‘Operation

‘externally. Ba51p Education
Projects, ‘thé' Total Literacy~ Cafn-
) Pa;gns and, Adult Education Prog-
“tammes under fhe Naiioral Literacy
= Mission.”  Motre: récentlyrtite Goxern-

gt of India #as - launched  the
rict,. > Pumgr dducanps Prog-
“Fammié i 7 ‘Statés, S
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